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2. It is seen from the records that the appellant has not recorded 

appearance or opted to be represented since listing of the appeal for the 

first time. Learned Authorized Representative submitted that, on 11th 

February 2025, notice was directed to be served on the appellant 

through office of Authorized Representative and service thereof has 

been evinced with receipt dated 6th June 2025. 

3. It would appear that the appellant is not interested in pursuing 

the appeal and, accordingly,, the appeal is dismissed in default for non-

prosecution.  

 (Dictated and Pronounced in Open Court) 

 

(AJAY SHARMA)  

Member (Judicial) 

(C J MATHEW)  

Member (Technical) 
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